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Imact of Indo-Sri Lanka Accord 

628. SHRI N. R. DASARI: 
SHRI J. CHITHARANIAN: 

Will the Minister of COMMERCE be 
pleased to state: 

(a) whether    Government's    attention 

has been drawn to the concern expressed 
bo by some sections in Kerala over the 
adverse effect of the Indio-Sri Lankan 
free trade agreement on the country in 
general and Kerala, in particular; and 

(b) if so, the details thereof and 
Government's reaotion thereto? 

THE MINISTER OF COMMERCE 
(SHRI RAMAKRISHNA HEGDE): 
(a) Yes, Sir. 

(b) The Govet. of Kerala has written 
to the Central Govt. stating that 
provision of tariff concessions under the 
Indo-Sri Lankan Free Trade Agreement 
on agricultural items like coconuts and 
coconut products, natural rubber, tea and 
spices would adversely affect the interests 
of farmer in kerala. Similar 
representations have also been received 
from other quarters in Kerala. 

The concerns expressed are being given 
due consideration while finalising the lists 
of items on which tariff concessions are 
to be provided. 
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